
OFFICE OF PRINCIPAL DISTRICT & SESSIONS JUDGE (H05): DELHI
O R D E R

Consequent upon the official exigency, the following lntra District postings I transfers in Group-C Officials, Tis Hazari
Courts, Delhi are hereby made, with immediate effect:

I SN Nome & Emp. Code of the From ToT 7 I +1 IA

1. Dharam Pal Desg: Peon I Desg: Peon

l . __ __ _._, - _ ,___.
I 2. Hari Om Desg: Peon 'Desg: Peon f

I Ofliciol (Ms./Sh.) l‘ H ‘

I EC: 10527 Posting: Office Pool, Admin. Branch-lll Role: Orderly F
Distt: Central Posting: ln the Court of Ms. Nilofer ‘
THC Abida Perveen, Ld. DJ CC-O1

ll l , Distt: Central
. l . I THC W ,_ _ _ l

I EC: 22089138 ji, Posting: Office Pool, Admin.Branch-Ill \ Role: Orderly
“ Distt: Central I Posting: In the Court of Ms. Vineeta
THC Goyal, Ld. PJ, Family Courts, Central, L

. THC

. if __ W ‘l if g __ g _ ‘l,I_I!1i,i_IV€I'tedCBP%EII‘/I J g g _

1. Non-compliance of the above directions or proceeding on leave immediately after issuance of this order shall be viewed
seriously, and the erring official(s) shall be liable for suitable disciplinary action.

2. All the above-mentioned officials who are transferred stand relieved from their respective postings with immediate effect
and are directed to join their transferee stations forthwith.

(ANJU BAJAJ CHANDNA)
2 ,__ Z O F). PRINCIPAL DISTRICT & SESSIONS JUDGE (H05)

TIS HAZARI COURTS, DELHI
No....................... .. ADMIN-ill /Central/F.1(3)/P&T/2025 Dated,Delhi

Copy forwarded for information and necessary action to:-
. PS Office of the undersigned.
. The Accounts Officer/Assistant Accounts Offices, Accounts Branch, Central, THC.
. The Dealing Officials, Personal File, Administration Branch- Ill, Central District, Tis Hazari, Delhi.

The Dealing Officials, Leave Seat, (Central), Delhi.
. The Officers concerned.
. The Officials concerned to join at their transfer station forthwith, irrespective of the mode

(whatsapp/layers/official website) by which transfer order is received to them.
7. Dealing Officials, Layers and ACR cell are hereby directed for necessary updating of records as per rules.

For uploading on Layers.
dfihe Web Site Committee, Hindi/English, Tis Hazari Courts, Delhi for uploading the said order on the official

Website on the “Employees Corner” of District Court.

PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs)
TIS HAZARI COURTS, DELHI


